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MINISTRY OFLABOUR
NOTIFICATION
New Delhi the 10th May, 2001

5.0. 397(E).—Whereas the draft of the proposal further to amend the Schedule to the Child Labour (Prohibition
and Regulation) Act, 1986 (6] of 1986) hereinafter referred to as the said Act, was published as required by Secion'4 of the
said Act. in the Part-II, Secion 3, Sub-section (ii) of the Gazette of India, Extraordinary, dated the 28th July, 2000 under the
notification of the Government of India in the Ministry of Labour number 5.0. 700 (E), dated the 28th July, 2000 for inviting
objections and suggestions {rom persons likely to be affected thereby within a perjod of three months from the date on
which copies of the Gazette containing the said notification were made available to the public;

And whereas, the copies of the said Gazette were made available to the general public on the 3 1st July, 2000
And whereas, the objections and suggestions received from the general public within the said period of three months on
the said draft were considered by the Central Government;
Now. therefore, in exercise of the powers conferred by Section 4 of the said Act, the Central Government. after consultation
with the Child Labour Technical Advisory Committee, hereby makes the following amendments further to amend the
Schedlule to the said Act, namely:-
In the schedule to the said Act, in Part B, under the heading "Processes”:— ]

(i) foritem (11) and the entries relating thereto, the following shall be substituted, namely:—

(11D Builciing and Construction Industry including processing and polishing of granite stones";
@) after item (51) and the entries relating thereto, the following shall be inserted. namely:—
"(52) Electroplating;
(33) Graphite powdering and incidental processing,
(>4) Grinding or glazing of metals;
(55) Diamond ciltting and polishing;
(5) Extraction of slate from mines;
(57) Rag picking and scavenging”.
[FNo. 5-27012/397-CL]
VINOD VAISH, Secy.

FOOT NOTE:—The first notification to amend the Schedule was issued vide number 5.0. 61, dated the 23rd December,
1986 and subsequently the same was amended vide namber:—

(1) S.0.No. 404(E) dated 5th Jupe, 1989
() S.0.No. 263(E) dated 29th March, 1994

last amended vide notification No 36 (E) dated the 27th January, 1999.
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